
ITEM NO.1               COURT NO.1               SECTION PIL-W

S U P R E M E  C O U R T  O F  I N D I A
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  406/2013

RE-INHUMAN CONDITIONS IN 1382 PRISONS VS           Petitioner(s)

VERSUS

STATE OF ASSAM & ORS.                              Respondent(s)

(MR. GAURAV AGRAWAL, ADVOCATE IS AMICUS CURIAE IN THE MATTER IA No.
105821/2018 - CLARIFICATION/DIRECTION)

Date : 20-02-2020 These matters were called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE SURYA KANT

For Petitioner(s) By Post, AOR

For Respondent(s) Mr. V. N. Raghupathy, AOR
Mr. Manendra Pal Gupta, Adv.

Mr. Ashok Kumar Singh, AOR

Mr. Mrinal Kanti Mondal, Adv.
Mr. K.V. Jagdishvaran, Adv.
Ms. G. Indira, AOR

Mr. Gopal Singh, AOR

M/S.  Corporate Law Group, AOR

Mr. D. Mahesh Babu, AOR

Mr. Chanchal Kumar Ganguli, AOR

Mr. Aviral Saxena, Adv.
Mr. Aviral Saxena, Adv.
Mr. Ashutosh Kumar Sharma, Adv.
Ms. Rachana Srivastava, AOR
Ms. Rachana Gandhi, Adv.

Ms. Ritu Kumar, Adv.
Mr. Satya Mitra, AOR

Mr. Apoorva Bhumesh, AOR
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Mr. Gurmeet Singh Makker, AOR

Mr. Sudarshan Singh Rawat, AOR

Mr. B. Balaji, AOR

Mr. T.N. Rama Rao, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.
T. Veera Reddy, Adv.
Mr. K. Sasha Reddy, Adv.
Mr. Kuldip Singh, AOR

Ms. Hemantika Wahi, AOR

Mr. A.N.S. Nadkarni, ASG
Ms. Suhasini Sen, Adv.
Mr. S.S. Rebello, Adv.
Mr. Arzu Paul, Adv.
Mr. Neeleshwar Parani, Adv.
Ms. Riya Soni, Adv.
Mrs. Anil Katiyar, AOR

Mr. Garvesh Kabra, AOR

Mr. T. G. Narayanan Nair, AOR

Mr. Balaji Srinivasan, AOR

Mr. Tapesh Kumar Singh, AOR
Mr. Aditya Pratap Singh, Adv.

Mr. Shuvodeep Roy, AOR
Mr. Kabir Shankar Bose, Adv.
Mr. Rahul Raj Mishra, Adv.

Dr. (Ms.) Anindita Pujari, AOR
Mr. Om Narayan Pandey, Adv.
Ms. Devul Singh, Adv.

Mr. Sanjay Kumar Visen, AOR

Mr. M. Shoeb Alam, AOR

Mr. Vikas Mahajan, AAG
Mr. Vishal Mahajan, Adv.
Mr. Vinod Sharma, AOR
Mr. Aakash Varma, Adv.

Mr. Rahul Kaushik, AOR
Ms. Bhuvneshwari Pathak, Adv.
Ms. Shilpi Satyapriya Satyam, Adv.
Mr. Rahul Khatri, Adv.
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Mr. Raja Das, Adv.

Mr. Raghvendra Singh, Advocate General
Ms. Aishwarya Bhati, AAG
Mr. Sarvesh Singh Baghel, AOR
Mr. Vikash Chaudhary, Adv.

Mr. Dharmendra Kumar Sinha, AOR

Ms. ANS Nadkarni, ASG
Mr. R. Balasubramanian, Sr. Adv.
Ms. Suhasini Sen, Adv.
Ms. Binu Tamta, Adv.
Mr. B. V. Balaram Das, AOR

Mr. Raghvendra Kumar, Adv.
Ms. Malvika Jain, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Narendra Kumar, AOR

Ms. Uttara Babbar, AOR

Mr. M. Yogesh Kanna, AOR
Mr. S. Raja Rajeshwaran, Adv.
Ms. Uma Prasuna B., Adv.

Mr. Suhaan Mukerji, Adv.
Mr. Vishal Prasad, Adv.
Mr. Amit Verma, Adv.
Mr. Abhishek Manchanda, Adv.
Ms. Kajal Dalal, Adv.

for M/S. Plr Chambers And Co., AOR

Mr. G. N. Reddy, AOR
Mr. T. Vijaya Bhaskar Reddy, Adv.
Mr. Digvijay Harichandan, Adv.

Mr. C.K. Sasi, AOR
Mr. Abdulla Naseeh, Adv.
Ms. Somya Gupta, Adv.

Mr. Devashish Bharuka, AOR
Mr. Ravi Bharuka, Adv.
Ms. Sarvshree, Adv.
Mr. Justine Geourge, Adv.
Ms. Srishti Agarwal, Adv.
Mr. Sanjiv Goel, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupama Ngangom, Adv.

Ms. Jaspreet Gogia, AOR
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Mr. Ranjan Mukherjee, AOR
Mr. Avijit Mani Tripathi, Adv.
Mr. Upendra Mishra, Adv.
Mr. T.K. Nayak, Adv.
Mr. Shaurya Sahay, Adv.
Mr. P.S. Negi, Adv.
Mr. K.V. Khazzyngdoh, Adv.
Mr. Deniel Stone L., Adv.

Mrs. K. Enatoli Sema, Adv.
Mr. Amit Kumar Singh, Adv.

Mr. Rahul Chitnis, Adv.
Mr. Aaditya A. Pande, Adv.

Dr. Manish Singhvi, Sr. Adv.
Mr. D.K. Devesh, Adv.
Mr. Arpit Parkash, Adv.
Mr. Sandeep Kumar Jha, AOR

Ms. Deepanwita Priyanka, Adv.

Mr. Siddhesh Kotwal, Adv.
Ms. Bansuri Swaraj, Adv.
Ms. Arshiya Ghose, Adv.
Mr. Divyansh Tiwari, Adv.
Ms. Ana Upadhyay, Adv.

Ms. Uttara Babbar, Adv.
Ms. Bhavana Duhoon, Adv.
Mr. Manan Bansal, Adv.

UPON hearing the counsel the Court made the following
O R D E R

List after two weeks.

(GULSHAN KUMAR ARORA)                       (INDU KUMARI POKHRIYAL)
AR-CUM-PS                                 ASSISTANT REGISTRAR
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